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5 hRS.5 
INDIA 

FiVe AUPEES 

IN THE MATTER OF: 

NaNEAS5 

PRIYANK BHARATI 

oURTOFE 

NOIA 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

FVE RUPÈKSaVAta un 

STATE OF UTTAR PRADESH &ORS 

AE86iRS.5:: 

PRINCIPAL BENCH, NEW DELHI 
0.A. No. 511 OF 2023 

VERSUS 

Ráhu 

FIVERUPEESY 

...RESPONDENT 

AFFIDAVIT ON BEHALF OF CHIEF ENGINEER (GANGA), IRRIGATION AND 
WATER RESOURCE DEPARTMENT, MEERUT IN THE COMPLIANCE WITH 
ORDER DATED 05.08.2024. 

æP Bar COAPPL� CANT64/20 
Ch. No. I6, Zila Bar Building, Meerut 

Mob 9219503050 

I Gyan Prakash Srivastava aged about 55 years, S/o Shri Naval Kishore 
Srivastava Chief Engineer (Ganga), Irigation and Water Resources Department, 
State of Uttar Pradesh presently at Meerut, do hereby most solemnly state and 
affirm as under; 

KIam the Chief Engineer (Ganga), Irrigation and Water Resources 
Department, State of Uttar Pradeshand fully conversant with the facts 
and circumstances of the present case. l affirm that this affidavit is being 
filed by the Deponent in compliance of order dated 05.08.2024 of this 
Hon'ble Tribunal. 

UTT 

2. In this original application the Tribunal is considering the issue of 
encroachment on Budhi Ganga/ Budhi Ganga Flood Plain Zone 
originating from Village Devel of District Muzaffarnagar and reaching 
Garhmukteshwar of District Hapur via Hastinapur of District Meerut. 
The grievance in the 0.A. is mainly relating to the encroachment in the 
River land at Hastinapur. 

FFIDAVIT 2024 
151141S 

icate 
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1. 

3. That the operative part of the order dated 05.08.2024 of this Hon'ble 
Tribunal has been mentioned below: 

2. 

S.NO 

3. 

VHSetter, the director of National Institute of Hydrology through vide letter 

"PARA 5It is undisputed that river Budhi Ganga is Tributary of River 
Ganga, therefore its flood plain are required to be defined in terms of 
Ganga Rejuvenation Order 2016. Therefore the concerned District 
Magistrate who is also the Chairman of District Level Ganga Committee 
will submit a report atleast one week before the next date of hearing 
disclosing the steps which have been taken to demarcate the flood plains 
of river Budhi Ganga. 

4. 

PARA 8Mr. Ankit Verma accepts notice for Respondent No. 6 & 7 and 
seeks four weeks tinme to file the reply." 

4. It is most humbly requested that in vide letter No 1444, dated 
23.08.2024, from the office of Executive Engineer, Drainage Division - I 
Meerut sent a letter to National Institute of Hydrology (hereinafter 
referred as NIH) for determining the flood plain zone of Budhi Ganga. 
True copy of vide letter No 1444, dated 23.08.2024 has been attached 
herein as ANNEXURE R1. 

5. It is important to mention that in response of the abovementioned 

no SWHD/NIH/2024-25, dated 06.09.2024, desired the following data for 
determining the flood plain zone of Budhi Ganga River. 

DATA 
River Cross Section 

High resolution DEM 

Embankment) 
Previous Flood inundation 

SOURCE 

extent from satellite 

Survey 
Irrigation 
Department 

Structures (Bridges, Barrage, Govt. of U.P 

Survey SOI, 
Drone Survey 

NRSC, RSAC-UP 

RESPONSIBILITY 
Sponsoring 
Agency 

Sponsoring 
Agency 
Sponsoring 
Agency 
Sponsoring 
Agency 

True copy of through vide letter no SWHD/NIH/2024-25, dated 06.09.2024 has 
been attached herein as ANNEXURE R2. 
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6. It is prudent to mention that through vide letter no 1624/DDM, dated 
13.09.2024 from the office of Executive Engineer, Drainage Division -I, 
Meerut to the Director, Remote sensing Application Centre, Aligarh, 
Lucknow. It is mentioned that the data of the Previous Flood inundation 
extent from satellite has been requested, and the same will be made 
available to NIH within one week.True copy of vide letter no 1624/DDM, 
dated 13.09.2024 has been attached herein as ANNEXURE R3. 

7. It is pertinent to mention that in the light of above data a vide letter No 
1815/D.D.M, dated 8.10.2024, from the office of Executive Engineer to 
the Director, NIH. It is submitted thatHigh resolution DEM has been 
obtained and handed overin pursuant to (Rejuvenation, Protection and 
Management) Authorities order, 2016. 

True copy of vide letter No 1815/D.D.M, dated 8.10.2024 has been 
attached herein as ANNEXURE R4. 

8. It is germane to mention that in the vide letter No 1955/DDM NGT 
611/2023, dated 28.10.2024, from the office of Executive Engineer, 
Drainage Division -, Meerut to the Director, NIH. It was communicated 
that all the data and topoplan related to the River Cross Section, 
Structures (Bridges, Barrage, Embankment) has been provided to take 
the necessary action for determining the flood plain zone. 
TruÇ copy of the vide letter No 1955/DDM NGT 611/2023, dated 

$7280.2024 has been attached herein as ANNEXURE R5. 

tis respectfully submitted that considering the(Rejuvenation, Protection 
and Management) Authorities order, 2016 and 100 year return period, 
in the proposal submitted by NIH. The study will be completed in three 
months from the date of supply of all the data and approval of Director, 
NIH, and an interim report with readily available data by 1.5 months will 
be submitted. 

True copy of the proposal of NIH has been attached herein as 
ANNEXURE R6. 

I state that everything stated above has been stated by me in my oficial 
capacity on and derived from the official records and I state that othing 
material has been concealed there from. 

DEPONENT 
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Seral No....Coupon Non 
Catified that Shri..4.an. pa Identified by Shri.... 

Verified at MEERUT on this 08 day of November, 2024 that the contents 

of the above affidavit from paragraphs 1 to 9 are believed to be true and 

correct to the best of my knowledge and belief. No part of it is false and 

nothing material has been concealed therefrom. 

at 

VERIFICATION 

Made this affidavit before me 
.. a.m/p.nm. 

Outh Cobisasoner, Moury 
zl1 

Tndati 

hahul Bhatnaga 
NUP Bar CouncilE.N. 3764/20 

Ch. No. 16, Zila Bar Building, Meerut 
Mob 9219503050 

Advocate 

DEPONENT 

me of 

428



1 

2 

ISHA 

/sosayao/a0socto-511/2023 

Annexure-Ri 

fti6:82 2024 

ANNEXURE R1
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ISO 
S001:2015 

Bxccutive Engineer, 
Drainage Division-l, Mecrut, 
Irrigation and Water Resources Deparlment, Govt. of UP 

Sir, 

National lnstitute of Hydrology 
(A Governent of Inda Socnty under knlsty ol Jot Shakd, 

Deartmens oi Wnict Rosourcos, RO, & G.R. 
Jalvlgyon Bhawan, Roorkoe -247 G67, (Uiarakhand) INDIA 

( ISO 9O0s.2018 Cored Orgrlalthn) 

Ref.: Your Letler Dated 28-08-2024 

Sub.: Proposal regarding Flood plain zone � elincation of Burhganga a tribulary of the Ganga 

is cncloscd'herewith. 

Annexre - R2 

river from village Dabal in Dist. Muzaffarnagar to Garh Mukteshwara. 

With Regards, 

to 

Head, Surfa� e Water Hydrology Division 
National Institute of Hydrology, Roorkec 

Pione ; +91.1332-2121C9, 272 100 Wob! ww.ahoorkoe.govn 

rarai 

No. SWHDINIH/2024-25 
". Date Scptember 06, 2024 

With refercncc lo your abovc çitcd letter, pioposal for Flood plain zonc delincation of Burhganga 
a, iributary of the Ganga River from village Dabal in Dist. Muzaffarnagar to Garh Muklcshwara 

ANNEXURE R2
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ffe: 13/9 2024 
y W q tTta its 05.08.2024 (Original Application NO- S11/2023 (IA 
No. 346/2024, IA No- 345/2024, IA No. 309/2024 Dated 05-08-2024) Hy 

(Rejuvenation, Protection and Nanayement) Authorities Order, 2016. R q I YGG 

3IquIT y} ETT Ti Prevoius- Flood inundation � xtenttrom satelite.data, BYcreY 

qal i yE JoRR T C, forert Latitud�  29.358594 qå Longitude 78017881 

Head t Latitude 28.619166 d Longitude 78.14333 I 

ateroaqt 

ANNEXURE R3
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IS 
VISHA 

1·1 P 

Annensne- R-4 

1 ; urfta Hrdn Rali 05.08.2024 (Orignal Application NO- S112023 (A No. 346024. IA o. $ 2034, 1A No, 3092024 Datcd 0$-08-2(024) # q| 1 

Froircion and Management) Authorlties Order, 2016 30R qd nn a qG 

MEERUT 4ER 

(Space- GB, Files |7661. Folders-28) AI903) 3fm 3INTUG ardar ta tfta t 

id4 i: S4. 0- WX32A3YIFUII2 2113 FIDD 
(Spaxc-22I GB. Files 17661. Folkiers-28) 

is 0-b-2024 

: : 4 gtu 6 teu qath 5377/39.(-+:1D (ld d) o 07 10 2024 4 Invoice NI) 

srftgnzh/sfraat 

Roig-j 2124 

ANNEXURE R4
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wmoazs:15S-fesoqHeysi644-42023-na 
TIGHrAYR uyz gRETY GR Flood Plain Zone + Prutro fan r HT 

Hf 3ngca qi-sWHD/NIH/2024-25 feia 06.09.2024 

yai: ASSGOOVHO/A0-511/2023 

Anneere 

River Cross Section, Structures (Bridges, Batrage. Embankment) 3fe afArT T SEI 

sttur afr 

MÀERUT 

R5 

Rats28|l|2024 

ANNEXURE R5
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GUPTE 
5HAL 

MEERUT 

Proposal by National Institute of Hydrology, Roorkee 
Title of Study: Plood plain zonc delincation of Burhganga a tributary of 

the Ganga River from village Dabal in Dist. Muzaflarnagar to Garh Mukteshwari. 

The- Executive Enginecr, Drainágc Division-1, Mccn1t, Irrigation and Water Resourccs 
Department, Govt. f UP (Dated 28-08-2024) has approached Dircclor, National Institutc of 
Hydrology Roorkcc to cartyout thè study for "Flood pluin zonc dclincation of Burhganga a 
tributary of thc Ganga rivcr from village Dabal in Dist. Muzaffarnagar to Garh Mukteshwara" 
As per dircction given by Hon'ble NGT. Director, NIH has assigncd Surface 'Waler 
Hydrology Division to take up this study. 

From the initial discussion with the Drainagc Division-1, it has been found that the Burhganga 
a iributary is having vory less width and water flovs mainly during the rainy seasons and 
joint to the Ganga river at 3 to 4 locations. It is also reported that no obscrvation of 
Nloodidiacharge or water level is available at this tributary. Undcr these condition following 
methodologies will bc applied for dclincation of flood plain coresponding to frequcncy of 
oncc in hundred yèar flood. 

Brief Methodology: 
Calchmet Delineation 
Thc catchmcnt arca of thc Burhganga tributary will be delineated from the CartoSat DEM and 
Survey of India Topo Shccts in GIS platform. 

Flood Frequcncy Anatysis 
Sincc historical flood dischatge data is not available. The flood valuc will be estimatcd from 
rainfall of corresponding return period using unit hydrograph (UH) approach. 
Hydraulic Modelling 
Oncc the Nood corresponding to 100 year rëturn period is cstimated, the hydraulic model 
(HCC RAS/ Mike+) will be uscd to simulatt thc flow pattern on he cxisting topography 
(rcpresented through croSs-section, Bathymeiry i.c. Digital Elevation Model) for estimating 
flood inundaion extent. The river cross-scction and Digial Llevation Model is to be provided 
t0. NIH by the Irigation and Water Resources Department, Govt. of UP. However, 

ons sering dhc importance and urgency of the study NIH will initiatc the study with rcadily 
ayaka blc DEM. 

Abd Plain Zone Deimarcation 
The hydraulic modcl will provide thc flood inundation cxtcnt for 100 year retum period 
flood. NIH will process the output and he line conespondirto Awtcxtent of flood plain 

ANNEXURE R6
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will be provided as a KML filc and Shapc file to the Irigation and Water Rcsourccs 
Departncnt, Govt. of UP. The coordinatcs (Lat, Log) at suitablc interval (or bend to bend) 
will also be provided for furthcr usc. The Irigation and Water Resources Department, Govt. 
of UP afcr verificutiontvalidation of thc linc may takcup the- work for physical dcmarcation 
and notitication as per nctcssity and clirectiv�  of Hon'ble NGT. 

Data Rcquirement: 
SN 

2 

3 

River Cross-scction 

High resolutíon DEM 
CartoSat DEM 
Sinucturc_ 

Data 

barrage, 
clc.) 

(bridge. 
cmbankment 

Duration of Study: 

-Cost and Payment Scteduter 

Survcy 

Previou_ Flood inundaion NRSC, RSAC-UP 
extent from sátellite data 

1SHA 

Source 

SØL, Drone Survey 

NRSC 

GUPT 

Govt. UP 

RUT 

Responaibility 
Sponsoring, agency 
Sponsoring agençy 

The siudy wil bc conmplcted in Threc, months from thc date of supply of all daia añd äpproval 
of Dirccuor, NIH ROorkee. NIlH will submit onc intérim tepórl' with readily åvailable databy 
I.5 Tmonthis. 

NIH 

Sponsoring agency. 

Thè Tolal cost of the study will bc Ri 5, 28, 000 plus GST charges (18% or as applicablc) 

| Sponsoring agency 

60 % paymcnt is to be made along with the award of work. 
A0%% payment is to bc imad�  on $ubni[sion of the final report of the-study. 
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